301 Matters

1, therefore, urge upon the Central
Government to rush to provide assistance to
Kerala and sanction an assistance of at least
Rs. 200 crores to meet the drought
situation.

(iii) Bank loans to people of Gujarat whose
houses were destroyed in recent cyclone.

SHRI NAVIN RAVANI (Amreli) :
With a view to bringing relief to those
whose houses were damaged or destroyed
during the cyclone which hit certain parts of
Gujatat mainly the districts of Amreli,
Bhavnagar and Junagadh, the Central &
State Governments have promptly made
arrangements for relief and have through the
R.B.I. instructed nationalised Banks to
provide housing loans to the affected persons
on easy terms.

1t is, however, observed that the progress
of the Banks in giving loan is not at all
satisfactory. In urban areas most of the
applications for loans have been rejected on
technical grounds. The situation in rural
areas is still worse. Hardly and application
for loan has been sanctioned in the rural

arcas,

The plight of these unfortunate people
can well be realised that they with their
little ones are still under the scorching sky
and when rain sets in, which is not far off,
their plight will be agravated.

I need not over-emphasise the matter
because the Finance Minister had personally
visited the affected areas and seen for
himself the sad conditions under which

these people are living.

T, therefore, request the hon. Finance
Minister kindly to issue  necessary
instructions for the grant of loans so
that the relief work can be undertaken

immediately.

(iv) Need to improve the functioning of
telephones at Mathura, Uttar Pradesh.
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(v) Working the Telegraph and Tele-
eommunication services in the country.
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